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(b) Since the bungalow is of less than 100 years of age, Central Government has
requested Government of Maharashtra to examine the feasibility of declaring the property
either as a protected monument under the State Archaeclogy Act or as a heritage building
by the Mumbai Heritage Committee keeping in view the historicity of the building and
Art Deco Style of Architecture.

Special scheme for artists of circus

1553, SHRI MANSUKH L. MANDAVIYA: Will the Minister of CULTURE be
pleased to state:

(a) whether it is a fact that circus artists are facing greater difficulties for their
survival in this era, as slowly the charm and attraction of circus 1s going down due to

television and cinema; and

(by if so, whether Government intends to launch any special scheme for circus

artists?

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE (SHRI SHRIPAD
YESSO NAIK): (a) No formal study has been undertaken by the Ministry on this
matter. However, it 1s a fact that in this age of globalization, due to changing lifestyles,
livelthood and shift to popular means of entertamment, some forms of performing arts

are declining.

(b) Presently, there is no proposal to launch any special scheme for circus artists.
However, Ministry of Culture administers Performing Arts Grants Scheme under which
financial assistance 1s granted to not-for-profit cultural Organisations and individuals for

promotion of drama-theatre, dance and music.
Ancient monument of Kachari Kingdom of Dimapur

1554. SHRI BISWAIIT DAIMARY: Will the Minister of CULTURE be pleased to
state:

(a) the measures taken by the Ministry to protect and preserve the ancient

monument of Kachari Kingdom of Dimapur, Nagaland; and

(by the amount of funds sanctioned during the last five years and the details of the

work done thereon?

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE (SHRI SHRIPAD

YHESSONAIK): (a) and (b) Conservation work of the monuments 1s a continuous process.
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During the last five years work attended at the site includes clearance of vegetation,
cleaning and maintenance of site, watch and ward, mild steel pipe railing around the
tank, pointing of brick work, painting of the grill, barbed wire fencing, etc. The details of

expenditure incurred during the last five years are as under:

SI. No. Year Expenditure
1. 2009-10 T 1,49,900/-
2. 2010-11 T 2,86,679/-
3 2011-12 T 99,965/

4 2012-13 T 8,94,005/-
3. 2013-14 ¥ 9,00,000/-

Statue of Unity of Sardar Vallabhbhai Patel

1555. SHRI DILTPBHAI PAND YA : Will the Minister of CULTURE be pleased to
state:

(a) whether Government of Gujarat has proposed for funding the statue of unity
and National Monument of Sardar Vallabhbhai Patel; and

(b) the response of Central Govermment, thereto?

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE (SHRI SHRIPAD
YHESSO NAIK): (a) Yes, Sir.

(by The Government has allocated a sum of ¥ 200 crores in the Union Budget
2014-15 for the purpose of funding the Statue of Unity.

Including cultural heritage of Karnataka to the list of UNESCO

1556. DR. VIJAY MALLYA: Will the Minister of CULTURE be pleased to
state whether the State Government of Kamataka had during the past few vears taken
up with the Central Government the issue of inclusion of Mahamastakabhisheka of
Shravanabelagola, Yakshagana and Leather Puppet, Soligas of BR Hills, Mysore Dasara,
Kodavas of Kodagu and Soligaru (Tribal) of BR Hills, the Intangible Cultural Heritage,
n the list of UNESCO?

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE (SHRI SHRIPAD
YHSSO NAIK): Yes Sir. The State Cultural Institutions, Government of Kamataka had



